The House reassembled after lunch at twenty minutes past two of the clock.
(MR. DEPUTY CGHAIRMAN, in the Chair.)

MR, DEPUTY CHAIBMAN! Mow, we shall take up the working of the Ministry of Power. Shri

Shtyamal Chakraborty.
DISCUSSION ON WORKING OF MINISTRY OF POWER

SHRI SHYAMAL CHAKRABORTY (West Bengal): Mr. Deputy Chairman, Sir, thank you far
giving me the oppartunity to initiate the discussion on a very important subject. Sir, power situation is
very grave in our country. It is well-known that we are suffering from power crigis for a long time. It is
not only & phenomenon of this year only, but the entire country 2 suffering from power shartage for
past decades. Al of us are aware that power iz the backbone of our chvlization, for social and
economic development, for industry, for agriculture, for health institutions, for educational
institutions, for domestic consumption and for every branch of civilization. | remember, last time aone
hon. Member from the Treasury Benches referred to a famous statement of Lenin that “electricity is
50 percent of socialism.” It is carrect but Lenin never said that “electricity Is not 50 percent capitalist
development.® Sir, the crigis that we are facing now in the power sector in our country is a cumulative
effect of inefficiency of the subzequent Governments in general and the Ministers in particular. Power
cute ig & regular phenomenon for the last two or three decades. MNow we have entered inta the
Eleventh Five Year Plan. Ten Five Year Plans have been passed. What is our experience? In no Five
Year Plan, our Power Department could achieve the target fixed by the Planning Commission. The
Planning Commission never fixed the target according to the needs of people of our country . Aways
the target was fixed much below the need of people, even then the Government or the Power
Department failed to achieve the target fixed by the Planning Commission. No Five Year Plan could
achieve, at least, 50 percent of the target. So, the accumulated power deficit has became bigger

and bigger every year.

2o, there always remaing a gap—a gap between the need and the target, and between the target
and the achievement. This is the fourth year of the Eleventh Five Year Flan. The target for the

Eleventh Five Year Plan was 72,000 MYV Three years have passed and we have achieved only 27,000
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MWW, So, how can we expect that in the remaining two years, the Ministry of Power will be able to
achieve the remaining 52,000 MW7 Here, | would like to ask the hon. Minister whether 1t is possible

toachieve the target in these remaining two years.

Siry in the Question Hour today, we were discussing the problem of supply of ceal. Thermal
power stations are fully dependent on supply of coal. But, what is the supply position? No power
station gets the required coal for their power generation requirements. The allotment of coal is fixed
by the Coal Authority of India, which is under the Central Government. Quota of coal for power
stations s never fixed according to thelr need. Generally, the guata ig fixed below the need of the
pawer stations. Even then, the quota, which is fixed, is not available for the power stations. So,
there is always a gap. Now, nat only the supply of ccal, but alzo the quality of coal is not good. Ash
content ig 8o high that gererally, power station machineries get damaged. In the last six o eight
monthe, the Coal Authority has decided that it would allow the supply of coal with bigger sizes which
cannot be used for the power generation. Az a result, the machinery in power stations ig getting
damaged day by day. Sir, today, we are 17 percent short of power. Our Government ig very rapidly
going in for privatization of power sector. Right from NTPG to BHEL, everything is in the market far
disinvestment. On the cne hand, they are going to de-naticnalise the power sector, but, at the same
time, it is trying to naticnalize the power cuts to our country. A personal monitoring is needed by the
concerned Minister himself. It is eszential, but we have experienced that our hon. Power Minister —
he has been in this Ministry for a long time — has never vizited any State. He does not want to know
the details of the problems faced by the management, by workers, and the Governments of those
States, or the power stations. | have a different experience. Sir, Shri Jairam Ramesh was deputed for
one year as the MoS in the Ministry of Power. But, | saw his initigtive. Once, there was some problem
with the workers in U.P. He immediately contacted me. Actually, | am associated with the trade
union in the power sector. | contacted the agitated workers, who apprised me of denial of their
economic rights by the management. | communicated the same to Mr. Jairam Ramesh. He,

immediately, intervened and settled the issue just in tow days” time. He aleo visited so many places. |
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saw him in West Bengal. He visited the West Bengal Power Plant, had a discussion with the
maragement and the workers, and, tried to settle the issues. This kind of initiative is totally absent

from the Minister, whao ig in charge at present.

Sir, in some naticnalized power sectors, workers are denied of their legitimate rights, particularly,
in Kashmir and Himachal Pradesh. | am not accusing the State Governments there. The problems
are gaing on in the naticnalized power sectors. Take for example, the NHPC. Waorkers are denied of
their legitimate rights. They are not getting their Provident Fund; they are nat getting daily wages;
they have to work beyond eight hours, and, when the workers got agitated, even security forces
were used against them. At the gun point, they snatched their overceoats, tarn their clothes and
pushed them into the difficult terrain of forest areas in the winter seasan. They were treated as if they
were anti-nationals or militante. Sir, they are our workers, our citizens, and, they are agitating for
getling their legitimate rights, their Constitutional righte. And, this is the bad treatment which they are

getting due to the policies of the Ministry of Power !

Sir, BHEL s one of the world’s famous companies. Onece, India said that in the power sector, it
was walking on two legs; in generation, it ig sufficient; and it ig sufficient also in manufacturing of
equipments. Ninety percent of our power industry was naticnalized. But, now, they are rushing for

privatization. We boast of NTRPC. Disinvestment started there three, four years back.

In the UPA-I when we were supporting the Government fram outside, the Government was
restrained to some extent. NMow, they are free to move, and, | wonder when the Finance Minister
esays that the =ale of shares or equity means, people’s participation. What does he mean by
‘people’? Who are those people who purchase the shares of these big companies? They are less
than one percent of India’s population. Ye have mare than ane billion population, and, only ane
percent people are purchasing or selling shares. Does the percent represent the people of the

country as a whole 7

Siry | would like to draw your attention to another important matter. This Government ie really
aoing to deprive rural people of their right go get electricity. But, how? Only the Rajiv Gandhi
Grameen Vidutikaran Yojana does not explain everything. Sir, | would like to remind you that in the

Electricity Act 2003, it was stated that "The appropriate Government shall endeavour to supply

280



electricity to all areas, including vilages and hamlets”. “The appropriate Government’ means State
Governments. The Central Government tried to go away power from the rural people. Then, we
insisted inside the Parliament as well as outside the Parliament that Government cannaot deny its own
responsibility. So, due to this pressure, the first URPA Government amended that clause. It was
stated there, it amended that clause, "The concerned State Government and the Central
Governmert ™. So, the ‘Central Government® entered here. " The concerned State Government and
the Central Government shall jointly endeavour to provide access to electricity to all areas including
villages and hamlets through rural electricity infrastructure” , it was a new amendment, " through rural
electricity infrastructure and electrification of householde™, that means, al houses. In this
background, the National Electricity Policy was declared in 2006, What was that? The clause 1.2
aays dlectricity is an essential requirement for all facets of our life. It has been recognized as & basic
human need, Sir, | repeat, as & basic human need. It s & critical infrastructure on which the socio-
economic development of the country depends. Supply of electricity at reazonable rates to rural
Indlig, | repeat, to rural India at reasonable rates is essential for its overall deve\opmen‘[". So, an
impression was created that the Central Gavernment and the State Govt. take care of the rural
people. But, unfortunately, when the Rajiv Gandhi Grameen Vidyutikaran Yojna came out, which
came out with much fanfare, in this period, Government inserted a condition. What is the condition ?
Undertaking by States. not by the Central Government, undertaking by the States for supply of
electricity with minimum electricity of & to 8 hourg in the RGGVY was taken. Sir, are they second
class citizens? | would like to ask the hon. Minister, through your, are the rural peogle second class
citzens? Should they be treated like that ? The Electricity Policy stated that they will not be denied of
the basic human need. They will be regarded ag just ane hon. Minister, who probably resigned
yesterday, =aid that such type of people are caftle-clags. Is it the uniform understanding of the

Congress Party to think like that?

Coming to the question of nuclear power, Sir, we never appoged nuclear power generation in our
country. In fact, the Left Front Government of West Bengal ig trying to install a nuclear power station
in west Bengal in East Midnapur district. It is being opposed by a partner of the ruling UPA

Government. We are still trying it. But what did we oppose actually 7 We opposed the very
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agreement which endangered our sovereignty and our own case of independent nuclear power
generation. | am referring to the Hyde Act here. What is the fate of utilization of our own resources?
Our great scientists are saying it again and again to the people of India that our country is very rich in
Thorium. We have huge reserves of it. Nuclear energy based on Thorium can be generated which will
continue for 400 years. Every year we can generate 4 lakh mw of power. What is the position of cur
three-stage nuclear energy development programme? Where does 1t stand now? That should be

cleared by the Ministry.

Ancther point towards which [ would like to draw the attention of the hon. Minister ig this. They
have taken a very good decision. If any State agrees to et up hydel power project, there ig a very
good incentive for it. The States are coming Up to explore the possibility of hydel projects. We are
rich in resources. Why should not & new thermal power station be given that opportunity ? Netional
and private power stations are coming up in various States. If you give the States this guarantee that
they will get the incentive af 12 percent power free of cost for thelr own people then many States will
come forward and start to solve the power crisiz. | am referring to the case of West Bengal . Power
stations with a capacity of 3,000 mw electricity generation are gaing to be set up in West Bengal by
the DVC. But the DVC authorities are denying the States their right. They are saying that they will sell
electricity here but in other parts of India. This is creating agitation among the people. The DVC is
under the Central Government. It is oversesing not just power stationzs. It is working on utilization of
water resources. The DVC was created in the &0s by Jawaharlal Nehru. & Committee was formed at
that time. One of its recommendations was that there should be a good number of regervairs. They
suggested Balpahari reservoir. But it has not been done. It iz incomplete. In the summer season,
reservoir cannot give sufficient water to the peasantry. In the rainy seazong, we =2ee that they have to
releaze abundant water. So, five or six districts in Bengal are devastated by water. If the Balpahari
reservoir can be congtructed, if the decision is taken, the people of YWest Bengal may overcome thig

suffering of every vear.

Sir, here, | would like to refer to River Hwang Hao of China which is said to be sorrow of China.

Now, Damadar is said to be sarrow Ho of Bengal. Sir, the Damodar Valley Corporation, every year,
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drowns 5-6 districts, as | have already told you. Now, the people sarcastically call it ‘Drowning Yalley
Corporation’. Every year, 5-6 districts are being devastated by floods, by the release of water from

the reservoir.

Sir, [request the hon. Minister, through you, that please visit West Bengal. You see the suffering
people. Dan’t be a Dhrtarashira, sitting here. Go to the peaple there. Please listen ta their agony.
Please try to remave the tears from the eyes of the affected people, particularly peasantry and rural
people. You try that. After all, what do you mean by a Government or g Minister if this thing goes on

vear after year? Sir, with this, | conclude. | thank you for giving you me so much time.

SHRI SANTOSH BAGRODIA (Rajasthan): Honourable Deputy Chairman, Sir, | thank you for
giving me this opportunity to participate on the Discussion on the Warking of the Ministry of Power. |
wag listening with rampant attention the speech and painte made by my hon. colleague from the
Communigt Party. All of L know that the need for power for any kind of development is a must.
Either it is required for industries or it is required for agriculture or it is required for domestic use,
education, health, stc. Thig morming, we had some problem in the House also and | thought the
House may naot run because there was no power. Now, it we need nine ar ten percent GDP growth,
which the present Government wants, and rightly so, | would say that we have to think of 15 percent
GDP growth. Then only the advantages of the growth can go to the last man in the country and the
last man in the pyramid. Then only, we can surpass the development of developed countries like the

LSA or Furopean countries. But, that cannot happen without the development of power.
[THE VICE-CHAIRMAN (PRCF. P.J. KURIEN} in the Chair].

For nine or ten percent GOP growth, we need growth of power ta the extent of 15 percent and
when we need that kind of growth, we will have to find out all different avenues. It may be thermal,

hydel, sclar, wind, lignite and nuclear power.

We cannot stop for any congideration. Of caurse, savereignty of the country s super maost in
everybody’s mind. Bven to think for a second that anybody in the country thirks differently, will be

wrong on my part and wrong on the part of anybody sitting here or sitting cutside. We have to make

283



every effort to increase the production of power. The achieverments, what the Government has
made, the hon. Minigter i sitting here, he will ke o speak. But & few things, the major things that
are within one Plan, that is, th FPlane, at least, we dared to have g target, 2o much big target which
wag not even thought over during the last o many Plans taken together, that is the vision of this
Government from 2004 onwards. Unfortunately, whenever Congress Governments were not there,
the development went down steeply, and to recaver from that, the Gongress Governments had to

take more effective steps.

Sir, despite all thig, | cannat but mention a few things for the information of the hon. Minister
which he already knows, but we need mare care, probably, more maonitaring, Far example, in the
Eleventh Plan itself, that ig, 2007 to 2012, the total power capacity was expected to increase to
78,700 megawatt. But if you see the results, Sir, under the Central Government, we wanted 37,000
megawalt, up to 31.12.09, we could get orly 5,000 megawatt, and the plants for the rest which ig
under construction is also 14,000 megawatt. That means the total target was 37,000 megawatt, and
even If believing that under construction plants will come Into production, we can reach 21,000
megawalt, there will be g shortfall of large guantity of about 16,000 megawatt. Pardon me for saying
thig that this kind of achievement cannct be accepted as a satisfactory achievement. Even if as | said
within one last year, we have achieved much more than many cther previcus years, but does it give
us full satisfaction? In the case of States —my colleague has already |eft, it appears—the target fixed
based on the advice of the States was 27,000 megawatt. Actually, what we have actually achieved ig
only 9,000 megawatt, and 12,000 megawatt is in the pipeline. Here also, there is a shortage of &,000

megawatt.

Coming to the private sector, the target was 15,000 megawatt, the target achieved is 5,000
megawalt, and in the pipeline under construction, as per the information given by the Ministry, i
16,000 megawatt. There ig a surplus of 5,000 megawatts. It didn’t matter who produces the power,
whether it is the public sector ar the private sector or the joint sector, if the power produced is used
for the benefit of the country. The hon. Minister has to take a dedision on how we can improve upon

this performance pesition. |
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3.00 P.M.

wolld just mention about Budget for 2009-10. The original Plan Budget was Bs. 9,230 crores. It was
reduced to Rs. 6,814 crores in the revized Eudget. Inthe Budget for 2010-11, it i2 Bs. 10,430 crares. |
am happy because it is nearly dauble the revised Budget. | request the hon. Minister to start planning
for the Twelfth Plan and for 2010-11, and to explain to us whether we are going to spend this Rs.
10,000 crores or, again, we will come back to Rs. 6,000 crores. In thig process, what is happening is
that when an ordinary citizen knows that so much of power ig available, he starts planning. He
decides 1o set up a hospital or he decides fo =2t up an industry or he decides fo increase hig
agriculture production. He puts Up many electric equipment. In the end he thinks that there will be
power. But if we are nct able to achieve that, they dan’t get power. There is an indirect national loss
and wastage of capital which could have been used otherwige. | just wigh my hon. colleague had
been present here. He has mentioned about the Rajiv Gandhi Grameen Vidyutikaran Yojana and he
has mentioned that it is not everything. | don’t think that anybody has stated that this Yojana is
everything. This is a very ambitious Yojana and through this Yojana the Government has taken the full
resporsibility. He has mentioned that the Government has not taken the respongibility. Then, who
else has taken? | don’t think that he or his party can take this responsibility. Chbwviously, the
Government has to take the responsibility. But the responsibility of his own State has to be there.
\What is its achievemnent ? If we look at the all India figures, we will find that for 2009-10 an amount or
Rs. 6,300 crores had been allocated and the Revised Estimate was Re.4,296 crares. In the current
Budget, we have increased it to Rs. 4,852 crores. | request the hon. Minister to Kindly ensure that
the money allocated is spent. Then, all this kind of criticiemg which are coming from the apposition
side will automatically stop. It ig nat Rajiv Gandhi Grameen Vidyutikaran Yojana alone. There i
APDEP alzo where, instead of Bs. & crores in the revised Budget, we have added more to it. This
fime it s Rs. 100 crores. It ig for village electrification. Even the PFC has given loans under the
Scheme. Anamount of Re. 1.477 crores had been allocated for giving loans under this Scheme and it

has been increased to more than double in the current Budget, that iz, Rs. 3,230 crores.

Why | am giving these figures is because my hon. colleague has menticned that the Government

is not taking the responsibility. How does the Government take the responsibility ? They have taken
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Tl regpongibility. From whatever source they can get funds, they are making use of that for this

Yojana so that the villages in this country can be fully electrified.

2o far as thermal power ig concerned, many big projects have been sanctioned. There is no
daubt about it. In fact, eight Litra mega power projects have aleo been sanctioned. Out of these
eight projects, four are in the process. But the other four, that is, Chhattisgarh, Tilaiya, etc., do not
have ervironment clearance. My suggestion is, if you want faster growth of production of power,
please decide the project at a particular site, whether thermal or hydel, and try to get the clearance
from the Ministry of Erwironment, try to get pollution clearance from the Pollution Board and then
offer it either to the PEUs or to the private sector. In this way, it will maove very fast; ctherwise, we go
on planning, but it gets stuck at one place. Clearance does not come for two years, three years or
four years. Chwviously, the entire blame comes on you that you have planned it but you have not been
able to achieve it. But if you take all these clearances yoursell, nobody will blame you because things
will move faster. It will be more realistic. After all, thie i a coordinated effort of the entire
Government. The entire Government is responsible. | reguest you not to leave it to private people or
the bureaucracy to delay the projects like this. Out of the annual target of 13,000 MW additional
thermal power capacity, by December, 2009, we could add only 6,000 MW, which ig less than 50
percent. This is happening nat because of lack or resources. | don’t think the efforts of the NTPC or
the NHPG are inadequate. But the system ig such that delays are taking place. That delay has to be
gvoided. You have to find out & way so that the time period can be reduced faor all the other sanctions
which are required. Supposing, if the Chhattisgarh Project cannot be done because of environment
reasong, then forget about that. Les us think of something else. | will go a step further. Give 20 ar 30
proposals to the Ministry of Ervironment. Let them suggest that these are the places where we will
give clearance and you take up only those projects. Take, for example, coal mines. The Goal Minister
i= sitting here. We allot coal mines either to the private sector or to the public sectar, but it does not
start for seven years or eight years or nine years because clearances are not coming. You can’t hald
him responsible far that. There alsa, | would request the hon. Coal Minister, who ig sitting here;
please take the clearance and then allot it. Then, the allottee will be responsible. He will have no

excuse for not doing things.
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Sir, in caze of thermal, we have gone far ahead. It ig good and | congratulate both the Ministers
=itting here. But one gad thing, which is in my mind, which | would like to mentian here, is that we are
taking care of all big, big projects. But, unfartunately, we are forgetting our small brethren. All over
the country, there are lakhs of them who need 25 MW, 50 MW or 100 MW, There are a number of
amall industry clusters. And to thase clusters, we neither give them power — forget about, quality
power — nor do we allot them coal. That ig the only Tuel which can be fransported to those places.
They call it Captive Power Plants (CPP). | would request the han. Minister to go out of the way to
help these small units. The total requirement in the country will not be more than 3,000-4,000 My,
which we give to one party. Instead of that, this can be distributed to lakhs of parties. They will really
produce, and they will produce faster. They will generate more employment. That ig how the small
industries will start functioning. And that is the only way for survival of those small industries. As it ig,
they are finding it difficult to survive, and thig congtraint has put them into more difficulties. | would
request the hon. Minister; you can't have the same procedures of ClAs., recommendationsg,
probably, from the Ministry concerned, recommendations from the Power Ministry, and then give
them ane lakh tonnes coal for the year. These people cannct come to Delhi. You cannot expect them
to run to Delhi and follow it up. Why is it that something cannot happen automatically, at least, for
these small people, more so, when this Government is meant for Aam Aadmi. Please formulate a
policy by which these small manufacturers can get the bernefit within a time-frame, and they don’t

have to run from pillar to post to get permissions.

Coming to hydra power, the annual target wag 850 MW, For additional hydro capacity, we could
only get 40 MW, Again, it iz a question of clearance. In fact, the structure is not there; clearance
does not come. My hon. coleague mentioned about DVG. | Tind from DVG's record that whatever
target they have put, they have achieved it. They have installed it; they have done a good job. The
WG i= & national organization, and it is & commercial organization. They can sell to West Bengal, or,
they can sell to anybody in the country. | have no objection to it, if they find it economical, they can
give it to anybody as per the law. But if you fine them, then, | don’t think this will be in the right spirit

in the federal system.
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Mowe, [ would like to come to nuclear energy. Broadly speaking, Sir, all over the world, people
know about minerals whether it is coal o water resources. Though hydel power s known as a
renewable energy source, but there is & limit. There s too much limit for coal. First, there ig the
forest. You have the problem of removing the forests, and then getting the coal cut. Then, there is
the question of rights of the tribals who live in those forests. Sir, if you go to USA, you will find that
the original people who were actually the inhabitants of USA are no mare there. They have been
completely either cordoned off or their population has come down to negligible percentage. Go to
Australia, we don’t even know what is happening to the original pecple of that country. But, | am
glad to mention here that our country is more civilized than any of these countries, where our tribals
are fully taken care of. | salute our forefathers; | salute the leadership of Caongress Party from day
one, from Pandit Jawaharlal Nefru; maybe even earlier, Mahatma Gandhi, Indira Gandhi and now
under the leadership of Dr. Manmohan Singh, under the leadership of Soniaji and Rahulji, we are
looking after the interests of these tribale. Sir, a number of times people asked me about land
acquisition. How do we acquire the land in these forests ? My suggestion to the hon. Minister here is
thig. He said it is done either for the hydel projects or because a number of villages are drowned. You
seeg, aither it is for mines or for some other things. Everything has gat a timeframe. Thirty years, forty
years. After that, the reserves will be all over. Please don't take the ownership of the land from these
fribals. You will have no difficulty. The problem arises because we are asking for the ownership of
land. Take it on lease; give a definite employment to those pecple iImmediately. Pardon me saying
this, aur own Government, at a number of places, including Bikaner in Rajasthan, has still not given
employment for 15 years. Obviously, there will be an agitation in the minds of these tribals. If you
make them part of the development, there will be no difficulty. But, in saying all thig, | have deviated
glittle. It iz becauge this subject of land acquisition is very dear to me. | think it should not have taken
place the way it has taken place. That is why | mentioned it. Becauge fuel is a big problem, the
Government of India has taken a conscicus decigion to acquire ccal mines outside the country. They
have taken some mines in Mozambigue. | think they are taking more in Australia. But you cannot take

what you call hydel power ar you cannat take water from Australia.
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Maybe, you can have some hydel power projects in Nepal and bring that power here. But, you
cannot bring the water iteell here. So, in view of the shortage of fuel supply, coming to the nuclear
energy, UPE-| had the courage under the leadership of Sonigj and Rahulji and under the Prime
Ministership of Dr. Manmohan Singhji, even at the cast of the Government, it decided that we must
have the nuclear agreement. YWe may lose the Government, but we cannat lose the country. \We

need more power.

He i= talking about the country’s soversignty. Let him pinpoint even one clause in that agreement
where the guestion of sovereignty is compromiged. Rather, it is because of the power of the
Government of India, it is because of the confidence of our Government that the U.S. had to change

its rules. They had to make the agreement as per our cheice and nct as per their choice. They did it.

| can understand that when this kind of agreement was being made, most of my communist

friends are missing now ... (Inferruptions ). ..
SHRI MOINUL HASSAN (West Bengal): What is this?

SHRI SANTOSH BAGRCDIA: | have geen you, you are there, | know that. | am talking about the

one who spoke especially, |wish he were here.

| can understand their reservations. My colleague has mentioned that the West Bengal
Gaovernment ftself want to have & nuclear power plant. (Time-bal rings ) Sir, | will not take more than

five minutes.

Sir, | can understand the Leftists oppasing this because, unfortunately, they would bow their

heads befare the photographs of people who do not belong to our country. | do not care.

SHRI MOINUL HASSAN: | do nat agree with this. This is absolutely a blame. It is not related to

the subject.

SHRI SANTOSH BAGRCDIA: | am not blaming. Do you nat promote Marxism? Do you not have
Stalinism? Do you not follow Maciem? They do not belong to this country. You may say that you do
not belong to it, it is fair enough. You say CPI (Marxism). What does it mean? Anyway, | can

understand their allergy to the U.3. But | cannot understand why BJP has allergy with the LS. why
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did they oppose? There is no logic for them to oppose when the nuclear deal wes being passed. This

iz what is worrying me even today, despite the Bill having been passed.

Siry with thig, | only guickly give a few suggestions. | have already mentioned those in my earlier
comments. | request the hon. Minister to have a window clearance, after clearance from
environment, after making agreement for land, etc., if possible. Then, the praojects would go faster.

Similarly, about ccal mines, the Minister is here, if it can happen, the projects will be much faster.

There are & number of points which we can raise. 3ir, just in honour of the Minister, | must
mention that in every Plan we are targeting for more and more. The last Plan achisevement was better
than any other Plan. This credit | will give. But my only warry is that it was not as good ag we wanted.
Sir, in one Plan only proposed addition was higher than the total of the last of the Plan taken
together. So, | congratulate the hon. Minister and | hope that in the coming Plan, we will be akle to
achieve what we are going to plan. Let there be no excuses. The country does not need excuzes,

the country wants achievements. Thank you, Sir.
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SHRIN.F. GOVINDARAJAR (Tamil Nadu)* : Hon’ble Vice Chairman Sir.

On behalf of my party (AADMKD, | thank you very much for giving me this opportunity, to
participate in thig discussion on the functioning of the Ministry of Power. During the past five years of
the UPA-I Government and during the incumbent URPA-II Government, the functioning of the Ministry
of power has not been satisfactory. Sir, [would like to state that it is not my intention to paint out only
the shortcomings of the Ministry. As far as we are concerned, the jasmine flower of the neighbour’s
garden also will spread ite fragrance. On behalf of AIADMIE, we will appreciate the good performance
of the Minigtry and also criticize the shorfcomings of the Ministry. As we belong to the opposition

benches, it is our duty to paint out the shortcamings of the Ministry.
Hon’kble Vice Chalrman Sir,

Out nation attained independence sixty two years ago. But even after sixty two years of
ndependence, we have nat achieved self-sufficiency in meeting our power requirements. This is a
regrettable feature. Power has become an essential need now. Various sectors such as industry,
agriculture, education, health, banking and commerce need power. Power cuts affect day to day life.

It affects the growth of industrial sector thereby leading to economic downturn.

*English Translation of the Criginal Speech in Tami.
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The incumbent Urion Government contested the General Elections with the promise of giving
‘Electricity to all till the end of the year 2009°. But even after ococupying the office for the second term,
the Government is nat able to fulfil its promige. On the other hand, the power cuts have increased
throughout the country. The promise has become a dream now. Even during today’s sitting, we have

experienced so many power cuts.

It has been announced that the Ministry of Power feels proud of two schemes — Rajeev Gandhi
Gramesn Vidyutikaran Yojana (RGGVY) and Accelerated Power Development and Reforms
Programme (APDRP). But the implementation of these two schemes is not satisfactary. Rajeev
Gandhi Grameen Vidyutikiran Yojana (RGGVY) has been formulated to provide electricity
connections to 23 milion people living Below Poverty Line (BPL), and aims at covering 1,25,000
villages. But, this scheme has o far provided electricity only to 4.5 million peaple living in 56,000
vilages. What is the main reason for this unsatisfactory performance? It is mainly because of the fact
that the Government stops anly at formulation of new schemes, and does not pay proper attention to

implementing them.
Hon’ble Vice Chairman Sir,

The Hon'ble Minister should not be angry with us for pointing out the shortcomings . Criticiem has

1o be taken in the right perspective, irrespective of who the critic is.

The gap between the power requirements and the power generation of our country has been
widening. Due to power shortage, our economy has been severely affected. In the Eleventh Five Year
plan, a target has been fixed to increase power generation upto 78,700 Mega Watts (MW). But, the
target has now been reduced to 70,000 Mega Watte due to the delay in the establishment of new
thermal power stations. Sir, we have na other choice but to criticize the unsatisfactory performance
of the Ministry of Power. This has severely affected the economy of our country. This is mainly
because of the slackneszs in the construction of new power plants, shortage of coal and the delay in

obtaining the required capital of five lakh crores of rupees .

The power generation of our country has not improved satisfactorily. Hydro Electric Power
stations and Thermal Power stations have achieved some progress. The privale sector has
performed well in power generation. Proper facility hasg to be given to the private sector fo improve

their performance.
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The power generated in Hydro electric power stations of our country is estimated to be 1,560,000
Mega Watts. But, only 35,000 Mega YWatte of power has been gernerated from Hydro electric power
stations =0 far. Therefore, steps have to be taken to increase the power generation in Hydro electric
power stations. More investments have to be made to encourage research and development
activities in Public Sector Unite such as National Thermal Power Corporation Limited (NTPC) and

Bharat Heavy Electricals Limited (BHEL).

Except for & few states, many states have been affected by power shaortage. The power cuts in
Tamil Madu exceed those in other states. This has severely affected the Industrial sector of Tamil
Nadu. During the tenure of our esteemed leader Dr. Puratchi Thalaivi Jayalalitha, Tamil Nadu had
surplus power generatian to the extent that we were able to help cur neighbouring states. But now,

Tamil Nadu is in darkness.

Inclustrial unite are severely affected and they are unable to Tl their export orders. Marny power
loam industries have been closed down. As a result, a large number of workers have last their jobs.
Frconomic depression ig being felt in industrial sector. People’s day to day life if affected. Various
=ectors such as agriculture, education, health and industry have been severely affected by power
cuts. Though the State Government of Tamil Nadu has brought so many schemes to sclve the
problem of power shartage the Union Government has to take the respongibility of implementing its
schemes. This situation prevalls not only in Tamil Madu, but also in many other states. In order to
overcome this shortcoming, the Union Government has to set up many new thermal and hydro

electric power plants.

Neyveli Lignite Corporation Limited has established ancther Power plant with the power
generation capacity of 4,000 Mega Watts near Seyyarru at Kanchepuram Digtrict in Tamil Nadu. The
Union Government has to give full suppaort for the said project. Moreover, Neyveli Lignite Corporation
Limited and Tamil Nadu Electricity Board, have decided to set up g Thermal Power Station at
Tuticorin with the financial capital of 42.10 crore rupees. It will have a power generation capacity of
1000 Mega Watts. The Union Government has to render its full cooperation for this project also. The
Government also has to come forward to operatioralise the Koodangulam Power Project with

Russian collakboration.

303



Hon’ble Vice Chairman Sir,

Al present, Southern Grid has been functioning is isolation. But Northern Grid, Fastern Grid,
Western Grid and North-Fastern Grid have functioning in a co-ordinated way. Therefore, they share
surplus power among themgelves. This facility is not available to Southern Grid. Therefore, the

Government has to come forward to establish a National Power Grid by including Scuthern Grid Also.
Hon’ble Vice Chairman Sir,

Industrial growth of the country depends on power supply. If there is power shartage, industrial
growth will be adversely affected. Industrial growth will enhance the economic development of the
rnation also. Therefore, | would like to submit that the Horble Minister has to take all these points inta
consideration and to take necessary steps to improve power generation capacity of our country and

to achieve gelf-aufficiency in power generation. Thank you.

SHRI N.K. SINGH (Bihar): Thank you, Sir. | have ten guestions to ask from the hon. Minister.
The first, what is called the long haul, our per capita consumption of electricity, as he must be
knowing, Is 700 kilowatt hour which is one-fourth of the dobkal average of 2,400, half of China’s
consumption, one-twentieth of the United States® and less than most countries of Africa. Does the
Minister, my first guestion, have any credible plan where India will reach average global benchmark

for per capita consumption of electricity ?

Second guestion, Sir, cost of power. Cost of power, as we know, which greatly hampers the
competitivenass of Indian industry, cripples us, is one of the most debilitating infrastructure happens
1o be Rs. & per kilowatt hour compared to 2.8 of Bolivia, 2.5 of Argentina and 3.1 of Malaysia, | can
go on rappelling the intermational comparizon. Does the Minister or the Ministry have any credible
plan by when the cost of Indian electricity to Indian consumers, to Indian industry and Indian farmers
become comparable to acceptable global averages even of emerging markets leaving aside the maore

developed markets?

My third guestion, Sir, relighbility of power. If you look at relighility of power, in respect of industrial

pawer, our logs, per minute autage is Rs.5 ta Re. 22 in Karnataka, which may be among the highest.
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To farmers, it deters their productivity from 13 to 18 percent, resulting in a loss of Re. 2 to Re. 4 for
each unit of electricity not supplied. Does the Minister have any credible plan when power supply to

Indian consumers, to Indian farmers and to Indian industry will become more reliable?

My fourth question, Sir, is about capacity creation. We had heard Minister ad nauseam on this
78,000 mw project, what you are doing, and what you are planning to achieve, and so on and go
forth. We know that you cannot reach the 78,000 mw target. What is warse, Sir, is that if you lock at
Parikh Report on Integrated Energy Policy, by 2030 as against 78,000 mw, you would reguire
326,000mw. There are igsues like financial linkages, linkages in terms of inputs, and ability to be able
to finance this. And wha is geing to do s0? Do we have a credible PERT chart which will show in
what manner you are gaing to praduce 950,000 mw which you yourself have accepted by the Cabinet

having adopted the Kirit Parikh report on the Integrated Energy Palicy?

My Tfitth guestion, Sir, ig the restructured APDRP. Sir, | have had the privilege of being the
Chairman of the first APDRP and then we restructured it. It had three important objectives. One is the
templates, the ten templates on power, namely, power reforme and so on and so forth.
Unfortunately, in spite of the templates being adopted, the loss on account of T&D loeses has come
dawn very neminally. It hag hovered around 30-40 percent constituting five percent of the GDP and
the PLF, unfartunately, also has really shown a very marginal improvement. On franchising system,
we have lagged behind. In terme of compulsory metering, we have nat been able to achieve hundred
percent compulsory metering. Will you, therefore, congider another more bagsic restructuring of the
APDREF 1o redlize the main dbjective of making the power sectar viable, which was the original
intention of doing sa, and since even the restructured APDRP has not been able to achieve thig

chjective?

My sixth question is thig. | think it did invclve the Minister in the drafting of the Electricity Act,
2003. The principal cbjectives of the Electricity Act adopted after considerable discussion in bath the
Houses of Parliament were three-fold. One ig unbunding of power sector. In this, regrettably,

unbundling took place only in 13 States, out of which many have not issued tarfff orders. Anather was
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having open access, to introduce the bouguet of choice to average consumers, and having a sunget
clause in getting rid of the distortionary cross -—subsidy which has bedevilled the electricity sectar. Will
you congider, Minister which is my sixth guestion, of improving the implementation of the Electricity

Act, 20037 You yourself have committed to it and you have taken upon yourself this obligation.

My seventh gquestion, Sir, iz this. Considering the fact that it is now well known that
environmental consegquences are something which you have accepted in reducing the energy
intensity in use. What is your plan for future power stations on carbon seguestration, carbon capture,
and cleaner kinds of fossil fuel which will enable us to harmonize achieving electricity usage,
particularly per capita electricity usage, and nat denying it to the 400 million Indians, wha do not have
assured access to electricity? What is your plan for achieving lower levels of carbon dioxide

emissions by progressive adoption of carbon capture and carbon sequestration technology 7

My eighth guestion, Sir, relates to the quality of your regulatory framewoek. You have regulators.
But, unfortunately, there iz regulataory capture. The domain knowledge, for which you have
regulators, ig missing. The guality of orders of your regulators leaves much to be desired. When do
we expect o have a regulatory structure, which meets the kind of requirement, which you have in
improving the overall comparative viability of the electricity sectar beoth as far as the Central
Government and the State Governments are concerned? Believe me — and this is talking,
unfortunately, against the area in which | myself worked — if you give the kind of salary, which you are
giving to the regulators here and in the States, T you appoint the kind of people who you are
appointing, they are nat likely to bring huge amaount of domain knowledge to improve the guality of
regulatory orders. Pleage have a re-look at what kind of regulators you want to have to be able to

govern this sector in the long term.

My ninth question, Sir, Is about the whole area of regional imbalances. Many of my colleagues
have spoken today that large parts of country have very poor guality of electricity. | agree with you
that each State cannot become self-sufficient. India ig one country. We need to have a better system
of transmission and not necessarily each State producing it. There are very, very severe regianal

imbalances. When do you thirk and in what manner do you think, you will truly de-paliticise the
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allocation of coal and in terms of the allocation of the unallocated power g0 that the country as a

whole can berefit? (Time-bell rings)

Sir, now, with your permission, | come to my last guestion. It ig & guestion not to the Minister,
but it is a question to the Prime Minister. You are the Minister for Power and yet it ig clear that you
have no cantrol on coal, coal productivity in terms of quality of coal, quality of supply, etc. You have
no control on the comparative cost of variation of inputs in terms of how gas is priced, other forms of
energy are priced and to be able to arrive at a harmonious conclugion. You have no say on renewable
energy. You have little say on Lgage of technology. Will you congider, therefore, recommending to
the Prime Minister that for enabling you to discharge your mandate effectively, you need to recreate
an integrated Ministry of Energy? We had a Ministry of Energy. | can recognize that coalition politics
and its compulsion of accommodating many Cabinet colleagues will prevent us from abolishing
Ministries. But, let’s make a beginning for recreating what we once had with, at least, coal and
power being combined since coal, for & long time, will constitute one of the principal sources of
energy. Mr. Minister, | had little answers to give. But, | had ten guestions to pose. Thank you very

much.

SHRI Y.P. TRIVEDI (Maharashtra): Thark you, Sir, for giving me this oppartunity to voice my
feelings. Everybody has talked about it. | need not repeat it that one of the biggest challenges facing
the country is the challenge of power. | am talking of power not in the sense of political power. | am

talking of power as the Minigter is now holding.

|'would also like to make it clear that it is not as T the States where the Congress Government ar
coalition Government is in power, there is no problem of electricity. | come from Mumbai and we
have got continuous and occasional shortage of power or breakage which we all rezent. Sir, thig
problem affects the cities as well as the villages. There are indugtries which are affected and which
reguire Z4-hour continuous power supphy. If it s not given, then, the industries suffer and
sometimes, they have to close down. As | was glancing through the Eleventh Five Year Plan, our
emphasis seems to be mainly on three sources of energy. One ig thermal; second ig hydro; and, the

third iz atomic. According to me, there are about 12 different centres ar points from where we can
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draw energy. The first is, or course, the Sun, the solar energy about which much has been talked
about. It was talked about today also in the morning the Question Hour. Then, there ig the wind
energy. VWe are a tropical country. We have got g lot of Sun energy. We have got a lot of wind. But,
we are not taking proper advantage of the wind energy. Then, we are endowed with sea on southern
side. We have got huge tidal waves. We have not been able to harness the energy which can be
derived from tidal waves. Then, the fourth iz coal. Much has been talked about the guality of coal.
But, the coal with the modern technology can be improved and the ash content can also be reduced
but we have not decided about it. Then, there is hydra-electrical energy about which much has been
talked. We have got so many areas of huge mountaing and waterfalle from which the hydro-electric
energy can be generated and we should try to concentrate on that. Then, there iz oil, much of which
i found on the offshore which can be taken into uge. Then, there is natural gas which also can be
the source of energy. Nuclear energy ig the next item on which much has been said and much
dizcussion has taken place. Then, there are also experiments being carried out in some of the
countries which we can also replicate in our country about the fission energy, which is probably going
10 be angwer. | am not sure as to what type of research you are making in that field. But, | think, we

can certainly devote our attention to that.

Then there is geo thermal industry, geo thermal power which also we can harvest, which
probably we have in plenty in certain pockets of our country. Then there is recycling of energy. There
iz something like bio fuel energy which can also be drawn from some of the plants. | do not know
what progress you have made in that sector. Then it has been said and rightly said by my friend Mr.
N.K. Singh that there is no coordination. You have gat various Ministries. We have got Coal Ministry,
we have got Energy Ministry, we have gat the Ministry dealing with atomic energy. There mugt be
coordination between the various Ministries either by intra-ministerial talks or by discussions from
fime to time and coordination. But it has to be done. The problem with ug in the field of energy is
two-fald. The first is about the generation of pawer. The generation of power can be tackled if the
various Ministries come together and try to find out as to how there is so much of wastage of energy

in trying to harvest the energy of the nation. Then there is also the second failure, which is the policy
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of distribution. The policy of distribution faile for two reazons . One ig, there is in this country the theft
of power. The theft of power ig largely attributed in the States due to the connivance aof the palitical
boezes. Something should be done to gee that the theft of power should be congidered as a very
serious offence which draing the resources of our country. Then there is wastage In transmigsion.
The wastage in transmission is because of two reasong. The first is, becauge of the faulty equipment
or because of the ineflicient management. In either case, both the gerneration of electricity and the
digtribution of electricity are the two areas on which maximum concentration should be made. | am
sure we have a very dynamic Minister. He wag a Chief Minister in Maharashtra, and | knew that when
he was there, the buck uged to stop on his table. He never used to say, go to anybody else, and |

amsure, he is g very energetic pergan, and he will be able to tackle these issues.
AN HON. MEMBER: He is smiling.

SHRIY.P. TRNVEDI: He iz always smiling. | have never geen him not emiling. But the smile

should result ultimately into achievement, and | am sure, he will be able to do go. Thank you.

SHRI SYED AZEEZ PASHA (Andhra Pradesh): Sir, thank you for giving me this cpportunity. At
the very outset, | want to join along with other colleagues to tell about the importance of energy
generation in our country as it iz the topmost agenda which we have to achieve. YWe have put a target
of 20,000 megawatt to be completed in 2012. | think, unfortunately, we could not meet even half way
also. | do not know what the reasons are. Whenever we asked about the reasons, we are told that
there are some difficulties in environmental clearances and land clearances. But | think with the firm
hand and with determination, the Government can easily work on all these hurdles and impediments
and we can achieve our degired geals. Sir, in this connection, | just want to say that the main
strategy of a better management of electricity is efficiency and conservation. So, if you go through
the examples of various countries how they are congerving the energy and then using it in a most

efficient way, we can learn a lot. Unfortunately, we falled to do thig job properly.

And then it you look at the demand side management, | am very sorry to say that CFL penetration
in India is only 3 percent compared to 33 percent in Singapore and 40 percent in South Korea. So,

why cannot we see the brighter aspect of those countries to improve the CFL penetration in India?
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Siry If you look at the congervation of energy, | think, our Power Minigtry is found wanting in
propagating proper information and imparting knowledge to the people azs to how they can conserve
energy and leszen the burden of the electricity bille. In the last four or five yearsg, | have seen only
once an advertisement in the newspapers on how ta conserve energy and how to utilize it properly.
Why can’t the Government just allocate a small amount for regular advertisements in the Press to

give proper information to the people about efficient use of electricity 7

Sir, last time, we have announced the Bachat Lamp Yojana under the United Nations Framework
Corvention on Climate Change and we have thought of providing high guality CFlLs at Be. 18 per
lamp. It aims at replacing 40 crores of incandescent lamps which would save 6,000 megawatts of

pawer. | want to know from the hon. Minister how much of the target is achieved in this regard.

There are several countries which are taking various steps to conserve energy. We are always
looking towards the United States. | just want to give an example. In California, during summer, 30
percent of electricity is consumed by air-conditioners. So, the Government has offered interest-free
loans to replace the old air-conditioners with efficient air-conditioners. The repayment can be made
within one or two years. They save a lat of energy by daoing these kinds of things. There are several
ways for saving energy if we lock into this matter. We are suffering a lot due to power shartage. It is
very necessary that the Government should take various steps to overcome the deficiency in

electricity generation. Thank youl.

SHRI M.V, MYSURA REDDY (Andhra Pradesh): Sir, at the autset, | would like to say that the
most important item in the Government®s agenda is power reforms. There is no doubt that electricity
is Important for development and it is also a comman denominator far advanced societies. In India,
the per capita income and the per capita power consumption is low. So, definitely, it will affect the
grawth of the country. The supply of power to the Parliament today reflects the performance of this
Department. The Planning Department has ambitious targets for the Eleventh Plan and the Twelfth
Plan. It is only in the target stage. The achievement is only 12,000 megawatts, as my ather
colleagues have mentioned. For achieving the remaining part of the target, they are depending on

private investment. In the name of reforms, the State Governments were given no option to evave
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alterrative strategies. EFven though there is a need for private investment, the Government should not
forget the important element of the URPAs Gomman Minimum Programme or the Electricity Policy.
One point is availability of reliable and guality power of specific standard in an efficient manner at a
reasonable rate. But when we look into private investments in thermal generation or gas-based
generation or hydel generation or nuclear generation of power and in the distribution system, the
actionz of the Ministry are guite opposite. Because of paucity of time, | can’t explain all these things.
But | would like to mention one important issle regarding gas-based power generation. It consumes
40 percent of the gas produced in India. For example, the NTPC in the cage of Kawas and Gandhar
had, through an international competitive bidding, cantracted for supply of gas at US dollars 2.34 per
mm BTU for 17 years from KG basin. It iz aleo a fact that NTPC had & detailed digcussion with all itg
bidders on various issues before finalizing the draft agreement and certain amendments were issued
based on the discussions with the bidders. An Lol was aleo igsued to RIL which was duly
acknowledged by RIL. | am having &l the documents to authenticate it. Thig is one chapter. Then

GEPA was also not signed. Thig Iz ancther chapter.

I would also like to bring to the notice of the Ministry the NTPC*s announcement to the State
Exchange. It says, " The expansion project of 2,600 MW at Kawas and Gandhar will generate 19,38
billion KWh of electricity in a year. The total savings in a year for purchase of this electricity by
DISCOMs/SEBs will be around Rs. 2,130 crores per year. For 17 vears, It works out to around
Rs.32,000 crores and will directly benefit the consumer'”. Thig is the NTPC’s announcement to the

Stock Exchange.

In view of this, Shri T. Sankarlingam, CMD of NTPC wrote a letter to Shri Pranab Mukherjee, the
then Finance Minister regarding this contract. It says, " In continuation of the presentaticn | made on
the gas pricing issue of the Reliance Industries Ltd. for KG Basin with a particular reference to NTPG
contract, | would like to convey that implication of the price differential between gas price as
delivered at Kawas and Gandhar ag per NTPC contract and RIL s praposed price, will be of the order
of Re. 24,000 crores for the guantity contracted by NTPC during the entire contract period of 17

years. This aspect may please be kept in view".
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Thig ig the situation. The Government did not heed to the NTPG advice. They have not given a
free hand to fight out this case. The gas price was fixed at US dallare 4.32. Sir, this is a burden on
the consumer and it will have great ramifications aver the entire power industry, gas-based power
incdustry. My statement is also substantiated by the Minister’s reply given to an Unstarred Question
No. 2744, dated 14,12.2009. The Minister’s reply is, " As per the regulation for fixing the tariff under
the Electricity Act, 2003, there is no loss to NTPC on account of fuel cost as the fuel cost is a8 pass-
through to beneficiaries™. Sir, this Government is not interested in supplying power at affordable
price. This clearly shows that the Government is interested in encouraging private companies. | have

no hesitation in saying that this is nothing but cronyism. Thank you.

s} foreee At (Fe U= e < WG SUNITEE ST, H WEY UEel 39 91 6 FoU AT S TR
12 aTaR St et Heeaqol T 9v 3 §9 e 4 991 81 RE | 8l Bleliies ¥a # o9 $U UR Tl 1
WETE A1 e TR STl o AW I WY S 8l 4 el g 15 wge g8 g auii &
A § WYER B A ] 2 5 Ry oo £2 26 g oen W aRRe B i e aw gelad)
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13,365,200 TN € ©IY &1 W B T 319 371 AR ol B ST gY 8 Fel TS &, g6 W EH
TaE e o o AaweT 8 oad oy w1 wiker 2R e, S faeer B iy, @2
TR 2R FeTas T SEe BT e Tl

T HETATE oAl SIS 9T H Sl ey F1 5%, 972 E g TF g ¥ 2 e o
AEyrl fEudtic & 9% & FEmE AU Sf § W07 FHYEAR § IR Fae W < A5 H SHET
i BT &A% S A1 v T 2 e ey WREE ! agy g JT o SR 9l A1 § 2
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AR daadTy Ao 9ray & Al F g3 TRE ¥ el 21§ 91T B 9 7 921 S 8, Slfed g
articles 3T &, R 371 fofd £ , 37 ariticize 501 2, 991 W91 U8l STevM & o7eed 72 &l

Mare power for power. 78,000 MW question. 94Tt gei1Y 76 31 319 &l ¥ @12 "The country is
once again set to miss power target a 20 per cent shortfall in Eleventh Plan, 28,000 MWW target. The
reasong are many and familiar. Time overrun in construction indicates coag and Rs. & lakh crores for

shortfall in the funding figures™.
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maintenance - 43,000, Total is 60,000, Supervigors- 33,000. Operation maintenance - 75,000,
1,08,000 AR GEN G EﬁFﬁ\ Skilled workers-1,40,000. Cperation and maintenance - 1,25,000 $ef -
2,658,000 EARGE G gﬁ\ﬂ Urzgkilled workers - 1,48,000, Operation and maintenance - 75,000,
Pef - 2,23,000 D ATTTE] @Fﬁ\ Mon-Technical - 84,000, Operation and maintenance - 1,20,000,
P - 2,04,000 B ATTLIDHT B TG BA 7 WD SIEe G &, 61 8,60,000 manpower, ToRTH
Techniciang, Engineers, e &l E% B¢ Gpd 2 8 a9 w9 Uy o & AEST, BRI
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2 1% ¥ chances el o &y 12 3w Y 3% T2 shortfall Bl employment et
Uz 7 R ERRIN=IN oifer ?\TLF BRI W industries ﬂ?ﬁﬁ, Q“Hfﬁ BN A T B production
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5.00 P.M.

eIy, AT T8 d1d be | Wid T & 16 21 8 fivie 1 Se = erfe 29 udld 7] &v 0y afiv 18
arbitious targel 81 RIS ambiticus 81 THT 81 5% TRER 397 AT [Tl Hieae =g ol 2l
T TRHE B 1 plan target =, T 9T T 21, T2 TR I Bl 9 RS B, 1t includes

the target of the State Government, it includes the target of the private sector and it includes the

target of the Central public sectar. Gil W—dﬁgﬁﬁ—c’ TN ﬁ(’? W??{W aﬁ?ﬁ@'@ﬁ%ﬁ LAl
TERT B, Aok g IS B Seo Rl &) & © Y Wsde g% M &) SRl & STavd
2l 3048 e e & HRITTVIE aey, FifE i 9 SRS ™ & Y land acquisition,
forest clearance 3 T U 1 A58 R 912y, 92 a1 721 2 offT =R e £ % e
T SR Y B I

Sir, | just want to mention here 5 ERSIES AR AT F EIEN ST A g BEEY T ?%’ o
1 loss 92 ¥21 2 2N .ue.uw o4 €1 ¥l 2, Ug 91d 92! w21 21 3R 17y S s Sl affer 2fem
oHA TLUA.UF. B, 11 2001-02 H 69.9 91, T8 2002-03 H 72.2 &7 3¥1¥ 2009-10 ¥ 76.17 &, 1 S6H T2
T el 81 ¥E T WW A =@ {6 all India per capita consumption of electricity, in 2002-03,
it was B&G.7 in 2008-04, 1T was 592.0, in 2004-05, it was 612.5 and now it iz 7042 which means per
capita electricity consumption g2 Y21 %, é?a@\_r[ EERE 2 o) et 83 1 oft new technalogy FT
TolE ¥ fepefl o i SueR Bl e %, Tlthat means more power is required for us.

Iwant to give you the records about transmission loss. In 2002-03, in T & D losass were 32.54
and AT & C losses were 32.84. In 2003-04, the T&D losses were 32.53 and AT&C losses were
34.78 and let us see what happened in 2006-07. In 2006-07, T&D losses were 28.67and AT & T
losses were 32.07. That means T&D losses and AT & C losses were being reduced day by day.
S0, itis nat in minug peint also. Of course, there is a shortage of electricity in all areas, in Naorthern
area, in Western area, in Southern area, in Eastern areas. Everywhere there ig a shartfall of electricity
and also it we =ee the situation, it is not new. If we go back to the situation in 1997-98, 1998-99,
1999-2000 and 2000-01, what was the situation? When NDA Government was there, the situation
was ! energy reguirement was 424506 MU, whereas the availahility of energy was 320330, In 1998-99,
it was 446684 MU and the availability was 420235 whereas in 2007-08 also the reguirement was
737052 MU and the availability was 6645660 and in 2008-02 the requirement was 77703% MU and the
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availability was 691038, Sir, from this record iIf you go to the Plant Load Factar, if you look at 1998-99
when these people, the NDA, who were in power are criticizing, the Plant Load Factor in 1998-99 for
Central was &4.6, State was &4.6, Private was 63.7 and Overall was 68.9. What iz wrong? In 2007 -
08, the Plant Load Factar for Central was 86.7, State was 71.2, Private was 0.8 and Overall was
78.6 and in 2008-09, the Plant Load Factor for Central was 84.3, State was 71.2, Private was 21.0
and Overall was 7/7.2. So if you go to these three, | belisve thig ig gradually improving, not only in
production but also in the logees of energy from various pointe of view. Rather, we should also give
credit that the installed capacity has gone up to around from 74000 MW to around 1,54,000 MW in
the last seven years. That i the comment made by some people. Sir, although | do not want to say
that we should not do anything, | do agree that there ig an abstacles. What are abstacles to achieve
the targets? Obstacle is, the problem of land acquisition. We will do it. Central Government has rno
power for acguisition for land. Olviously, the State Government has to do it. When there ig a
guestion of the State Government’s power sectar, who will do it? Obviously, the State Government
has to do it. When there is & question of State Government®s Power Sector, who will do it? The State
Government should also take incentives to fulfil their commitment and responsikility becauge the total
plan which has been made, the commitment which has been made by the Government, the target
which has been made by the Government, is not only the commitment of the Gentral Government, it
iz & combination of the targets of the State Government, the private sector and ather sectors. Sa,
now in this situation all have to fulfil their responsibility in helr respective sectors. Then only we can
achieve the target. We do admit that power is the lifeline of not anly our country, but, it is the lifeline
of the whole world and we must without any difference of opinion contribute pogitively and see how
best we can do and achieve our targets. Sir, [ want to tell this House and to those who are saying
that the power PSUs are nat perfarming well a thing. It ig not correct. Maybe, the NHPG has not
been akle to achieve the target. There is same problem. The problem is about acquisition of land,
getting forest clearance, inaccessible area, etc. | want to appreciate that NHPC, NTPC, Power Grid.
Damodar vally Corpn. and other Power PEUs which are doing & commendable job. | must say that a

company like NTPC has got appreciation all over the world, It has reached to 4t o 50 position
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among the power generation companies in the warld. We must feel proud of it. Siry land acguisition,
forest clearance, availability of coal are the factors which are standing as obstacles. So, we should

try to help our PEUs as to how they get those clearances.

In case of hydro power, rather, | want to say, many projects are given to the private sectar. Sir, |
want to inform the House that hydro power projects are such that within 7-10 years a persan can get
back his investment and whatever is earned after 10 years that is profit. So, why such profitable
projects are given to private players instead of taken over by the NHPC or State sectors? Sir, | know
that in Arunachal, out of the 108 projects, probably, except 3 projects, all projects have been given to
private gector. In the North-East, Uttarakhand, Himachal Pradesh, cur efforts should be to see that
the projects are given ta public sector so that after 7 or 10 years, the Government can earn profits
without any additional investment. Sa, in this area, there may be a strategy of the private sector. |
know personally that those persons who are taking up hydro projects in Arunachal have not yet

started the work ! In J& K, North-East and Uttarakhand they have nat started the work.

Same ig the case in coal blocks. Now, the Government has allocated around 80 coal blocks. Of
course, it comes under the Ministry of Coal. But, it is linked to energy. What is happening? Out of
the 80 coal blocks, allotted, more than 50 percent have not applied for clearance from the Forest and
Environment Ministry for developing coal blocks. The main reason behind it is this. The Government
wants to develop these block within the prescribed time and hence the blocks have been given to the
private business and corporate houges. But, there may a strategy not to develop these block and,
after 4 or & years, to handover the same to other party by taking more money. So, | request the
Government to coardinate with the Coal Ministry, Farest and Enviranment Department, Ministry of
Petroleum and Natural Gas to help power PSL s to achieve the target which is the main rcadway for

the growth and development of the country.

Siry with regard to NTPC, NHPC and all ather public sectors, | must say that initiative should be
taken to encourage and help them. In case of hydro power projects, the Central PEUs should be

given opportunity.

Sir, something has been gaid about Rajiv Gandhl Grameen Vidyutikaran Yojara. | know that we

are lagging behind in achieving the target. But, if ane criticizes far the sake of arificism, it does not
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mean anything. Who is implementing this scheme? In many States, the Stete Governments are
implementing it. But, in some States, the Central PSls have been given the responsibility. So, those
Central PSUs should be taken to task if they are derelicting in their duty. But, what about the State
Governments which have failed in implementing it? In my case, Orissa, it has been said that the
Central Government is saying that the State Government is creating cbstruction because the State
Government first assured us not to take tax in any material which has been used for village
electrification under the Rajiv Gandhi Vidyutikaran Programme. But the agreement was delayed for
two years. Ultimately, the State Government did not agree to leave these taxes. After discussions
and delay of two years, utimately, the State Government agreed and the project is delayed for two
years. Now, the State Government ig saying, ‘since thig has been given to Central PEL, we are not
resporgible as they are not implementing the programme.’ So, | request the hon. Minister to review
this matter, because merely accusing or making the ather Government regpongible by =saying that it is

not doing the work is not fair.

Thiz ig & very uzefll programme for the general public and the poor man. We must be very
gerious and take & revew af it. It should be in three phases. In those areas, where it has already been
sanctioned and funds are available, it should be implemented with all seriousness so that we can
achieve the target. One thing | mugt say here and congratulate the hon. Minister. | am talking about
the MNorth-Fastern Region. In 1998, in the MNorth-Fastern RBegion, the Government had decided to
give a special allowance to the NHPC people because they were working in a remaote area. | don®
blame anybody. But fortunately or unfortunately the NDA Gavernment was there. When this scheme
of special allowance was implemented, you will be surprised to know this was applicable only to the
officers, which means the officers, who were working in the MNorth-Eastern projects would get 10-12
percent epecial allowance, but not the workers. We have been fighting for the rights of the workers.
The workers have been fighting far their rights. | must congratulate the hon. Minigter that he has
taken a decigion to extend benefit of special allowance tao 1500 NHPC warkers who are working in the
inaccessible areas of the North-Eastern Region. This costs around rupees eight crores. They have

already got around rupees four crores for two years. | reguest the hon. Minister to give the balance of
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rupees four crores for the next two years. Thig is definitely a great achisvement because they have

been given their due right after g long time.

Siry | would also like to mention here about the congtruction works and the projects that are
being taken up for electrification of rural areas. | think, these things should repeatedly be reviewed.
One thing also | would like to mention here. It iz about the renewable energy, about the gobar gas
plants, about the solar system. Of caurse, the solar energy is a little costly. But we must try to use

the alternative sources of energy.

MR. DEPUTY CHAIBMAMN: Mr. Khuntia, you will have to conclude because there is one more

Memiber fram your party and you will not be leaving any time for him.

SHRI BAMA CHANDRA KHUNTIA: Okay, Sir, | am just concluding within two minutes. This is a
very important thing. We should also use alternative systems of energy, like, nuclear energy and salar
energy. We should spend mare money on research so that the cost of sclar energy could be braught
down and make it cheap for the consumers to make them mare interesting in it. Since this is a natural
process and we can get as much sclar energy as we want, we should concentrate mare on
research. We can seek advice from other countries also as to how best the cost of solar energy could

be brought down.

With these words, | thark you, Sir, Tor having given me this opportunity to epeak on the waorking

of the Ministry of Power.
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SHRI TIRUCH! SIVA (Tamil Nadu): Thank yau, Mr. Deputy Chairman, Sir, far having given me
this opportunity.

Sir, the when the fact cannat be concealed that there ig & continuing power shortage in the

country, the fact that the Government is taking some initiatives cannot also be ignared.
Sir, the National Electricity Policy announced in the year 2006 had the following objectives:
—  Demands for power to be fully met by 2012.

—  Bupply of religble and guality power of specified standards in an efficient manner and at

regsanable rate.
—  Each household to get a minimum of ane unit per day by 2012.
—  FElectricity sector to be made financially viable; and
—  Protection of consumers® interests.

Sir, coming to the first point, when the demand for power hag been planned to be fully met by
2012, the capacity addition charges in the Eleventh Five Year Plan had envisaged a capacity of

addition of 78,000 MWW, of which 19.9 percent was hydro power and 76 percent was thermal and the
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rest nuclear. Thermal and hydro both congtitute about 96 percent and only 4 percent ig nuclear. But
after the initiation taken by the UPA Government, | think, the nuclear power generation will increase in

the due course. Sir, the year-wise target set under the Plan was subsequently revised downward.

Sir, while appreciating the Government’s initiatives and the interest, | would like to know
from the Minister the reasons for this downward revision. For example, the original target in the year
2007-08 was 16335, the achieverment was 9263, The percentage achieved was 56.7. In the year
2008-09, only 31.2 percent was achieved, while In 200910, it iz 43.9 percent. Al put together, it was
45.6 percent. The Government has envisaged that by 2012 the need would be fully met, but we have
achieved a target of only 45.6 percent. According to the Economic Survey, 2009-10, the major
reasong for not achieving targets were delayed supplies of material and shortage of skilled manpower
for construction and commissioning of projects. Sir, this ig very odd. & country with 2o much
potential of manpower gives shortage of skilled manpower ag a reazon for delayed construction and
commissioning of projects. How could this be addressed ? Why has this not been addressed? The
other reasong are confractual disputes between project authorities, contractors, sub-vendaors and

shortage of fuel.

Sir, the Economic Advisory Council to the Prime Minister has suggested that sources of fuel
should be diversified, particularly with respect to natural gas, using both domestic and imported
natural gas and liguefied rnatural gas. | would like to know the Ministry®s position in thig regard. The

Ministry has some policy measures .

Sir, the norm for tranemission and distribution losses ig 10-15 per cent whereas in actuality, it is
25 percent. What plans does the Ministry have to reduce this loss and bring it to the actual norm that
we need to adopt 7 Then, there are policy measures allowing entry of private players into all aspects
of the power sector, generation, transmigsion and distribution and unbunding, that is, separation of
generation, tranemission and distribution into different entities, allowing for entry of mare than ane
player in each respect and setting up independent, autcnomaus regulatory cammissions. YWhat is the
status in this regard? Have these palicy measures been initiated by the Government? If so, what is

the status and what is the achisvement after implementation of these policy measures 7

Sir, the Electricity Act also talks something about formulation of a national electricity policy and

tariff policy — each State to establish a regulatory commission to determine tariffs and arbitrate
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digputes. Also, the Act includes various norms for the benefit of consumers. There are ather policy
measures, especially, increasing the manufacturing capacity of BHEL, Bharat Heawvy Electricals
Limited, and liberalization of mega power policy. It BHEL, & profit-earning PEU of the country, is nat
able to meet the supply of machineries to power projects, which is most essential, the Ministry could
coardinate with the Ministry of Heavy Industries and others to see if the problem could be rectified.
Fveryone talks about how power iz & major necessity in the country, now as well ag in the future, to
compete with the world, but the regsong stated here for not achieving the targets are very simple. |
think the Ministry’s coardination and its initiatives could rectify all these problems. Then, sixty-cne
percent of the villages were to be covered under the RGGVY scheme for rural electrification by 15t
February, 2010. The Government gave the following reazong for delays in progress under BGGWY:
Delays in forest clearance, delays in issuance of road permit and why bille in some States, very poor
rural electricity infrastructure in some States, delay in finalization of BPL by some States, delay in
taking decizsions on various State and local taxes, and so an. As my friend, Mr. Khuntia has pointed
out, the States’ responsibility increases in certain aspects. A= far az my State. Tamil Nadu, is
concerned, Sir, we have done very well. | hope, the hon. Minister would appreciate the progress
achieved in Tamil Nadu. By 2011, we would increase power generation by more than 7000
megawalts. The wind power generation now in Tamil Nadu eguals the total nuclear power generated
aorogs the country. Thusg, by 2071, Tamil Nadu would nat anly be gelf-sufficient, it would also be able
to gpare something for the nearby States. So, as far as our State is concerned, we comply with the
requirements expected of a State Government and Tamil Nadu would do the best. The present
situation that is being faced across the country is not g0 pronounced in Tamil Madu. | would like to
tell thig august House in this federal structure of ourg, States have equal respansibility. While moving
forward with the UPA government, nat only as a partner but also as a regpongible State, Tamil Nadu
is doing very well in power generation and other aspects as well. In future, the country’s demands

would be met satigfactorily and the Minister’s initiatives would do very well.
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SHRI KUMAR DEEPAK DAS (Assam): Sir, sustainable economic growth is possible if the
country is abound with natural resources like gas, crude cil, uranium, coal, ar even water. The most
States of the North-Eastern Region can well be prime destinations for industrial growth in the country

simply becalge this regionis full of these resources.

For getting up of & hydro-electric power project, the State of Arunachal Pradesh ig the best
place, as it is richest in water resources. [t has the potential of generating energy to the extent of
staggering 50,328 MW. So far as exploration of hydro-electric power is concerned, nowadays, any
promoter can generate power and can sell the same at a commercial price with a statutary minimum
return on eguity. The demand of power s also increasing rapidly in national and in the South East

Asian market.

FPower sector refarms in the country indicated a clear policy shift fransforming the status of
electricity service from an essential one to commercial. Both public and private sectors managed to
get enough fund for investment in power sector. Till the other day, due to fund crunch, hydropower
projects in the region were of the size of 50 MW and 100 MW, But, now, in the new situation, it is
targeted to some 50,000 MW, together by the public and private sectars. Sir, the main problem is

arizing now . Now, the problem in Assam, specifically with regard to the congtruction of big dam for
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hydel power generation, has led to statewide protests since long, and, has caused havoco in the
downgtream of the rivers. The projects are constructed without any holistic and transparent palicy on

the ecological, or, earthguake and flood contral aspects.

After having acerbic experience of unprecedented floods caused by Ranganadi river in Assam,
apprehension of the peacple against any hydel project has been mounting. If the discharge from a
mere 200 MW capacity plant on Ranganadi river during summer could create such a deluge, then,
what would be the future plight of the people living In downstream when discharge commensurating

with 50,000 MW hydropower is left through the gates of the concerened dam.

This is not a single issue. There are several issues which are lying without solution in our country
like the issue of Tipaimukh dam. Thus, viewing the dam issue from a neutral, humane and global
viewpaint, it is natural far Bangladesh ta fear that the Tipaimukh Dam would wreak havoc on life and
economy in that country, as we in India fear that a dam on Teangpo and diversion of water towards
MNarth China could virtually transform Assam into a desert and at the same time, the same fear should

also hold good for the people of Bangladesh in the event of Brahmaputra drying out.

Mr. Deputy Chairman, Sir, on the other hand, the entire North Eastern Region has fallen in
aelsmically sensitive zone-V. Under these circumstances, befare taking a decision with regard to
propesing any venturous job in the form of any mega hydroelectric project in the upper reaches of
Brahmaputra in Arunachal Pradesh, all we cught to do is to undertake comprehensive study with

regard 1o its likely impacts on such factors.

The Centre does not seem to be committed to assiduously and meticulously conducting scientific
and thorough studies and survey with regard to the downgtream impacts of those dams. The Central
Government should come forward with a policy paper on it to soothe peaple’s ire against such

development.

With these words, | thank you very much far giving me the opportunity to raise some issues

concerning my region. Thank you once again.

MR. DEPUTY CHAIRMAN: The discussion on the Working of the Ministry of Power is concluded.

Naw, the hon. Minister of Power to reply.
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BRI w97 o9 5 Reprs arrm =rEan E;"'I 2,585 megawatt of the capacity has been added during

2002-10. This is the highest capacity addition achieved in a single year during the last six decades.
The second highest being 9.2463 megawatt in 2007-08. Mareaver, the projects with capacity of 1,082
megawalt have algo been synchronized during 2009-10. However, this could not be included in the
capacity addition achieverment in accordance with the new definition of commizsioning of projects as

thig could not achieve full load by March 31st.0
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EGIRINCES %’I The Eleventh Plan achieverment at present i= higher than total capacity addition of

21,180 megawalt achieved during the Tenth Plan. A capacity addition target of 20,359 megawatt has
been fixed for 2010-11 with the proposed caspcity addition of 19,713 megawatis in 2011-12. That
means 62,324 megawatlt of capacity in the Eleventh Plan would be added which ig nearly three times

of the capacity added in the Tenth Plan.
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T, g4 e fema, 95k ToQ & Sep ST _ell | 78 9% [ 9 9be d1d 2, gl d [ & 4
AT &, TN IR B W06 T 2, S 9o 21 H 996 g6y gvars § we g, 0 Red A 91
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1wl afex g 1 2 AfIY &9 SN B $ec 18X IS SUe] [NHIE AT 21 31 Jsel arell AT
=21 ve 1 21 o et anudh areflate O yeiie AR R 997 2 afiv gan wars #3l) <ff 1 afw Wi
el ST B[ 2, § Bl 9% o1, g8l U i S gEl S 2, & Sl H8) S8 &1 1w Sl
%\mm@wméwgﬁ?ﬁﬁ?@lWcomﬂdence@ﬂﬁmé\',a—éﬁmﬁaﬁ
<2 31 2, TP TR W, gER-uR ¥ o) g1 21 & AifeRh @ T e we an el ew
goite B AR 21921 21 5 Central Electricity Authority ofY A= e 81 ga monitaring
panel ?WT&T%, Eﬂﬁmﬁﬁeﬁ %’, et & g1 B Q@W*‘Tﬁ[ manitoring panel ?“PTTQ%\', g A Hiftrey
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A S AR g £, 98 AR ogd W B 98l 3w & onll 9% & e Uibedls, miaw
ST o RemR BN E, SR ¥ o, dRed 9 o1 el @1 39 e 2 S § e e
T &, 1T 5T 3R 2 TEON 14| X FE N S0@! Fiey ST 2 ofR AifeRa g6t 21 g
RfSTe HfTeR opft 9 @0 21 g8 ol SUie & Far =) g & R4 9ve ¥ ol 29N UL,
T W= ten point programme TBY AT, T2 T2 &1 37961 2, # 9% T Afias Fva1 2, FE
Sve M TR B E oW T 2 AN 9Rd WeR J e i 8, 9ife e v ¥ efilwd
Eb"[fﬂﬁb_a'[%, 2™ BET % restructure Q@Fﬁ&m‘ﬂfﬂ:ﬂ ﬂT%Q\ 5 restructure Q%‘T&W“ﬂﬁﬁm
2 T B S 19TE P 2-UTE TR TS &1 91 UH BH A A2 SISl w1 B R B, BF ¥
A AP T U1 S 98 51 U 9% <1 99 21 S o1 24 91 Fo T UTE §1 8 strengthening THRE &1
I BT BIH Eﬁﬁ, U P BT BE B BHA already ¥ d¥& &I restructure plan e 2T &
TSR S w2 2, T ST & D losses B, 3 T &4 81 ST, 3016 U a1 el el <9
wel @ IR E 21 a8 99 i1z ST W ua get w1 il o2t e anfl 9o v e o < am

SEIR FEleT, H T9E ol 0 9 o o € 3 gudl 97 U8 39 9 € 16 anfl 9
vigde Hae HHt ol gl ok @ el ang ol el g9 3o 9 wisde Aepw gal iR g an i R
capacity addition of over 12,000 megawatt is likely to be added in the private sector during the
current Plan which is nearly ten times the capacity added in the private sector in the Tenth Plan and
1.7 times of the aggregate capacity addition in the private sectar during the last 15 years. In terms of
the contribution to the total installed capacity, the share of the private sector has grow from four per
cent in 1999 1o 18 per cent as on today. The projects for gbout 20,000 megawatt capacity are
presently under construction by private developers during Xl plan. Further, private sector is likely to

add abaout 60 per cent of the total capacity addition during 12th Plan.

Soayma <ft, anft-enft S F 2R SRR WEeg 981 Aeg] T IR Hele % AN wE
32 2l 9 #2006 F TE1 TT1 A1, B9 ITh SN U9 STeg] A 91N WiSiee & dhdel dhed T ot alw
BTl i aTeg] 9N 9 Hlae 89 & gied 2l I Hisiee ardT 9% 85 competitive bidding 5 2
T £ ol GOSN &1 TEE Wi online B1 19 HoEE 89 &R &Y @ UH-US WNEE 16,000
FRIS D1 & 3R A 4000 HIETE [AsTel] BT P01 1 a1l 21 4 9 /M1 1 59gals 30 6 Sl
T Tep B ST 1% e @ [T E AR TR 41 SN B UgN B S & R A # Bl & 19 Uh
SIS E ﬁ[, PEMHCH S| competition %ﬁ"ﬂiﬂ, ST turbine Hﬂﬂﬂﬂﬁg, T competition QW 2 400
wele §7 aa1 T Ry enRaw oz Gur A Tu1 2, S &1 991 2, us U1 99 21 g fog ug
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competition g LT g Hegl B2 W‘;ﬁ@’dﬁ, e Ul Bk e el bidding process el
U 2T £ 2 1S 7SI gall Bl YT H Qb 1 IR 01 {3 ST environmental clearance BIFT
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TN, TS =1 T W1 78] Hel Tied £ 5 21 Fae 62,000 INTEE TH S F 4, THIOW 9 B
e T o oRE U 89 monitaring Y E B, best efforts ¥ 89 98 B S 61 WA B

JAHIIY HE 15y, R0 o O vigde deew § SN o 98 8, SUd aN # A § amusl o 9
HiefHTd EolCIECH ‘g'r\ Incremental flow of bank credit to power sector has increased by merely 300
per cent from Re. 13,000 crore in April-November 2008 to Re. 38,000 crore in April-MNovember 2009.
What is more encouraging is the fact that the total incremental bank credit to the power sector
gocounts for over 50 per cent in 2009, The comprehensive mechanism, dg 13 Uge ®El 81 A
AT IR T query &1 VBT 2 3R # WielR % aN H FH27 98] & 6 SAN L LI I Us
HETFH T Flelk T FH FY 2, TG U 91oR T108 BT o1 & 8 TT9 applications &1
W8 &, 53 W1 3ERE 81 V81 8 2 9% H S U o¥E o1 T 3 1 £ 135 fheep ] © 3R sl A 22
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AT, H TR WA B ST 2, T B S &, SR 1 Al T8 2 141 16 14 &8 ave w1 27 |

as Labour Minister, and | worked was also a part of the Labour Movement...

SHRI S.5. AHLUWALIA : lam still a labaurer.

SHRI SUSHILKUMAR SHINDE @ | am also still a labourer, and | am producing. You do not have

to agk me what !
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e Rrees & afaeid &7 o s uf 91 Ue s R 51 i S6ET power capacity
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a1eR fire # e A T, 91 8HR IER e & SUeHE ) 98 U UedTzs a1 & fory gem e and)
9Re 1 PURET 981 2, T # 50 USH A U8 e Rel g

Gep SATRER 91 8 BN J GHIW SRal g SN HEg e #A] 1. FEIE Rig i | ol
nuclear power%ﬁﬁWW$WﬁW€?W$,WW$TWWWWﬁ
T clean power S 1 511 WA 3601 &, 9961 d1enfl wiife 2197 en w81 2, TN e 8§ 99 W 9ie-
<2 W H B I 21 e 781 2011 291 1 Sl climate change 18T &R I8 2, S Givilian
Nuclear Deal 1 7% &, 900 1 27 WIeg ¥ WIes 201 TRE &1 Aot e It g 99 S 997
=] OIRE O WRI W & T2 B ... (...

7 farepe am i o Uopsias @ o [ 1 g, SEegy =hey, w1 Sy o ot 4
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ft efla om R o) o/eva 721 21 W Rf, T off feueae g B, 79 o e
Alded T8 HS 31 2, 519 FBIGEFT o1 2, T 21 2, BIHRaT =1 & W, S Hare o=
T &, 98 X 1 et 3 a2, 3 41 guT 201, S gAR IR Sa JRe i @n 8, sHie
T &Y a2 21 YT H g4 UTE ] [ahd el S RER @1 a1 2, 918 @ Hisiae 8, Jedl §
S B W Beg aR-IE 9 ¥ 98 9], #@iE g8l W ud I #2iEE eupplier
Technopromenport % NTPC & & %@{Gﬁ BT 27| 29 Sad WY T & S AEST, EE )
R & € 8 aiR 981 9 2afed @ S ol g% 21 %81 21 Ishad | oY, d el Y9 J81 uie 9
I AR fARE SR 98l g § 91 o ¥l § A% US| § Uah] Ui TIeR 91 3N § g+ Sen]
SN AT, T 11p ik WRT T2 AUel ¥ Tl ¥ Bel gl &1 89 S Featudst S dled &, That
project was in Eleventh Plan. But, becauge of some dispute, it hag undergo such a delay. R ﬁﬁ[
S 97 1 G 2 o T S WTE T 2, A7 TUTEHE o T Uk 1Tk ofehY ST &) &
Y AT T R 1 e T 2, A S ST E) Tha] ot § TReetd 1 9T R TET 91, | hope

you understand Hindi.

SHRI SHYAMAL CHAKRABORTY : Yes, | do. But, please say something about Damodar Valley

Carporatian.

SHRI SUSHIL KUMAR SHINDE : Yes, | will tell you about it. It is good that you have reminded
me. | peraonally west three times to Damodar Valley. | have visited and | have laid the foundation

stone.
SHRI SHYAMAL CHAKRBABORTY : Please mest the affected people.

SHRI SUSHIL KUMAR SHINDE : You see, there are disputes. | have been asking a second office
in Jharkhand. | have laid the foundation stone. But, the land is not being given there. So, you have to

help me to speed up the work.

SHRI SHYAMAL CHAKRABORTY = We are ready to help you, Sir. With regard to West Bengal, |

wolld request the Chief Minister

SHRI SUSHIL KUMAR SHINDE : When you talk of Damadar Valley, it comes under West Bengal
and Jharkhand.

SR Uw.uw. sEeanfer : 98 Jell eRde # 8

i AR e Sem e fr =i e

3 0.0, SrEqaTferd : aNThR R H27 % IS R FE B

s agele TAw R« o9 ST 90 B IRT, A9 9130 721 2
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SHRI SUSHIL KUMAR SHINDE : Temil Nadu is doing good 1% 921 @fferrg &1 1 arfirees
TEHRAT BRI STGHMRT i1, a2d o1 W 0. 9%, afeg] 9 ITeR Wietee S g2 o, 37T s
TR (Cheyyur) (7) 7 OFTE = §18, 9T 91 Wieaw 2, 98 ¥11 38 81 ST SUATaR Sf, ke &
&, 11 37U FaTs: o5 29 S WRa 1 1 B B 22 8, W 2 WRI ey H I 9Tew fire B w5
TR 8, T1.ELILY. B &7 781 21 Bl oEE ] § B o ¥e 8, 1 Ba | U1 IR § B B v
£ 9N & 137 987 g-o¥ ol 98 &, a5 5@ firs= & e anfl 5N e 987 oreg]
FiA v2 9 6 20 UH 51 FHgTE 0, SHTHE 3 =0 HegE E6 =0 Wi feew 9197 [F yRd E
TEd ARFIER 391 2 2R SHP WY S0 UEN othY ell| T2 255 | 3 T 3 o1 Hae] S-0dTs P
gl =i e

=t I IS ;- SUEe iy S L aETn.
it Soamly : a7t BIET, o g1 21, 597 AR W S99 210 NWE 201 21 The House s

adjourned to meet at 11 a.m. tomorrow.

The House then adjourned at thirty minutes past six of the clock

fill eleven of the clock on Tuesday, 20th April, 2010,
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